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Bid Number/ayeh wmare (e @)
GEM/2023/B/3620566
Dated/faies : 28-06-2023

Bid Document/ @& axdrast

Bid Details/fas faavor

Bid End Date/Time/f@s @c A & arlfra/Ead

08-07-2023 11:00:00

Bid Opening Date/Time/fas geial &
ardra /aad

08-07-2023 11:30:00

Bid Offer Validity (From End Date)/@3 QA
Aar (dg @ & ard@ @)

30 (Days)

Ministry/State Name/#ared/ass & s

Ministry Of Health And Family Welfare

Department Name/fasiar @i <idt

Department Of Health And Family Welfare

Organisation Name/Had & &l

Food Safety And Standards Authority Of India

Office Name/draicrd &l arat

Fda Bhawan

[tem Category/#ic eIl

Event or Seminar or Workshop or Exhibition or EXpo
Management Service

faw FeréU @ ge wd ©

Contract Period/3/dd 3rafer 28 Day(s)
Minimum Average Annual Turnover of the
bidder (For 3 Years)/@st & “idd fraa 60 Lakh (s)
arffies ey (3 af &)
vears of Past Experience Required for
same/similar service/5e01/8a danit ¥ AT | 3 vear (s)
yfeva Rt Iewa & af
past Experience of Similar Services
required/sd e & dar3it @& Woer RIS Yes
Iga &
MSE Exemption for Turnover/e3a & faw e
s

wHUES A GE WH ©
Startup Exemption for Turnover/ Z3a & sk

5

Document required from seller/fadar & 1
T EGEAAA

Experience Criteria,Bidder Turnover,Certificate (Requested
in ATC),Additional Doc 1 (Requested in ATC),Additional Doc
2 (Requested in ATC),Additional Doc 3 (Requested in ATC)
#In case any bidder is ceeking exemption from Experience /
Turnover Criteria, the supporting documents to prove his
eligibility for exemption must be uploaded for evaluation by
the buyer

LBid to RA

enabled/fas & R Nareh wivy o

Yes
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m

RA Qualification Rule 50% Lowest Priced Technically Qualified Bidders
Type of Bidfz & gy Two Packet Bid

Time allowed for Technical Clarifications
during technical evaluation/aaad) aeaiger & 5 Days

AR amehdy Fugiaor & I wary
Estimated Bid Value/sigafaa Rz sy 3000000
Evaluation Method/seia ugfy Total value wise evaluation

Financial Document Indicating Price
Breakup Required/ssar aofar arenr Ry XA | yoc
DI JMavaF ¥

EMD Detail/$usid) faagor

Advisory Bank/uzardsily da Bank Of Barod

EMD Amount/Sua)y ey 160000

ePBG Detail/sfidish fagor

{ e SIS e e e =
” Advisory Bank/usarssidr #m T[;ank Of Baroda !
‘ePBG Percentage(%) A& ufer (%) NB.UO 7

Duration of ePBG required (Months)/Zddist & J 5
| ([ 308E 3y (@),

e | N S S ey QR i 0

Policy./31a1 Y orefl & 31egy Suard) e & av ﬁmwmﬁwmmmmmwmfimmmuﬁamm
!&%ﬁmmmﬂmﬁ@wm@m
A A g v o R

(b). EMD & Performance security should be in favour of Beneficiary, wherever it is applicable./Svady 3ty wures
ST i, S g A9 A arHrt & uer # gy i)

Beneficiary/aramaff .

Food Safety and Standards Authority of India ‘ : Y

Fda Bhawan, Department of Health and Family Welfare, Food Safety And Standards Authority of India, Ministry of
Health and Family Welfare

(Senior Accounts Officer)

Splitting/fasrsrr

Bid splitting not applied/ars fsrsia oY A8 far o,
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Mil Compliancemmﬂ-fawfs Tl

e T L E— .

MSE Purchase preference/tauyd @lg adud

L\M SE Purchase preference/THTEE Whe a{rId j Yes

1. If the bidder is a Micro or Small Enterprise as per latest definitions under MSME rules, the bidder shall be
exempted from the requirement of "Bidder Turnover" criteria and "Experience Criteria" subject to meeting of
quality and technical specifications. If the bidder is OEM of the offered products, it would be exempted from the
"OEM Average Turnover” criteria also subject to meeting of quality and technical specifications. In case any
bidder is seeking exemption from Turnover / Experience Criteria, the supporting documents to prove his eligibility
for exemption must be uploaded for evaluation by the buyer.

2. If the bidder is a Startup, the bidder shall be exempted from the requirement of “Bidder Turnover" criteria and
"Experience Criteria" subject to their meeting of quality and technical specifications. If the bidder is OEM of the
offered products, it would be exempted from the "OEM Average Turnover" criteria also subject to meeting of
quality and technical specifications. In case any bidder is seeking exemption from Turnover / Experience Criteria,
the supporting documents to prove his eligibility for exemption must be uploaded for evaluation by the buyer.

3. The minimum average annual financial turnover of the bidder during the last three years, ending on 31st
March of the previous financial year, should be as indicated above in the bid document. Documentary evidence in
the form of certified Audited Balance Sheets of relevant periods or a certificate from the Chartered Accountant /
Cost Accountant indicating the turnover detalls for the relevant period shall be uploaded with the bid. In case the
date of constitution / incorporation of the bidder is less than 3-year-old, the average turnover in respect of the
completed financial years after the date of constitution shall be taken into account for this criteria.

4. Years of Past Experience required: The bidder must have experience for number of years as indicated above in
bid data sheet (ending month of March prior to the bid opening) of providing similar type of services to any
Central / State Govt Organization / pSU / Public Listed Company. Copies of relevant contracts / orders to be
uploaded along with bid in support of having provided services during each of the Financial year.

5 Ppurchase preference to Micro and Small Enterprises (MSEs): purchase preference will be given to MSEs as
defined in Public procurement Policy for Micro and Small Enterprises (MSEs) Order, 2012 dated 23.03.2012 issued
by Ministry of Micro, Small and Medium Enterprises and its subsequent Orders/Notifications issued by concerned
Ministry. If the bidder wants to avail the Purchase preference for services, the bidder must be the Service
provider of the offered Service. Relevant documentary evidence in this regard shall be uploaded along with the
bid in respect of the offered service. If L-1 is not an MSE and MSE Service Provider (s) has/have quoted price
within L-1+ 15% of margin of purchase preference /price band defined in relevant policy, then 100% order
quantity will be awarded to such MSE bidder subject to acceptance of L1 bid price.

6. Estimated Bid Value indicated above is being declared solely for the purpose of guidance on EMD amount and
for determining the Eligibility Criteria related to Turn Over, Past performance and Project | Past Experience etc.
This has no relevance or bearing on the price to be quoted by the bidders and is also not going to have any
impact on bid participation. Also this is not going to be used as a criteria in determining reasonableness of
quoted prices which would be determined by the buyer based on its own assessment of reasonableness and
based on competitive prices received in Bid / RA process. vl

7. Past Experience-of Similar Services: The Bidder must have successfully executed / completed at least one
single order of 80 o, of the Estimated Bid value or 2 orders each of 50 % of the Estimated Bid Value or 3 orders
each of 40 % of the Estimated Bid Value for similar service(s) in last three years to any Central / State Govt '
Organization / PSU / Public Listed Company. Copies of contracts / work orders and documentary evidence of
successful execution / completion in support of Past Experience of Similar Services along with names, address
and contact details of clients shall be uploaded with the bid for verification by the Buyer.

8. Reverse Auction would be conducted amongst first 50% of the technically qualified bidders arranged in the
order of prices from lowest to highest. Number of sellers eligible for participating in RA would be rounded off to
next higher integer value if number of technically qualified bidders is odd (e.g. if 7 bids are technically qualified,
then RA will be conducted amongst L-1 to L-4). In case number of technically qualified bidders are 2 or 3, RA will
be between all without any elimination. If Buyer has chosen to split the bid amongst N sellers, then minimum N
sellers would be taken to RA round. In case Primary products of only one OEM are left in contention for
participation in RA based on lowest 50% bidders qualifying for RA, the number of sellers qualifying for RA would
be increased to get at least products of one more OEM (directly participated or through its reseller) if available.
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Further, if bid(s) of any seller(s) eligible for MSE preference is /[ are

L-1 or if bid of any seller(s) eligible for Make in India preference is / are coming within price band of
MII L-1, then such MSE / Make in India seller shall also be allowed to participate

Pre Bid Detail(s)

Pre-Bid Date and Time Pre-Bid Venue

03-07-2023 12:00:00 3rd Floor FDA Bhawan Kotla Road New Delhj

Event Or Seminar Or Workshop Or Exhibition or Expo Management Service (

Technical Specifications/qmadfy Rafafear

1)

Specification

'E)l"e

Location of event National j
a — e —— — e e g i e - ____'i
Eate [ NA |
| District [na ol
—_— S e —
‘pmcode —I NA |

nference Roundtable Exhibition Stall of various kinds of Foo

Nature of events Jnternati_ona! Co
and testing labs

d Regulators

required Streaming Broadcasting F

Category of work Conceptualization and Planning Coordination and Staffing IT related work Marketing and
oery Promotion Participation arrangements Venue Development Video uplink dewnlink Live

Event premises JLMflitary Facility Sam Mankeshaw Hall

[Duration of event ? Two day

Coverage of the

1
1
R e i <= o o o
Photography Report Writing Videography Webcasting Open for all Webcasting Open for
only registered attendees International Coverage for Foreign Delegates with secured and
|

Gk encrypted communication technique
' Boarding T Multiple separate spaces for VIP VVIP

_J[-

Inclusion for the

Backdrop Standees Certificates Flower Decoration Internet Facility Laptop Mike and
Sound Setup Printer Projector Stage Welcome Lamp Diya Bati Saraswati Vandana

Indicative number
of participants in
the event

1000

o

RAPKE Arrangement for Cultural Evenining bl
Seating Board Room Classroom style ClusterBanquet Seating Theatre Style UShape 7
arrangement T S TS S Y e s
= e =5 il ;
Addon(s)/us3ii |
Additional Details/31faf® _

Estimated/ T
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Additional Specification Documents/atfaf fafafe [AGICE]

Consignees/Reporting Officer/aXfrd/Raféan iRy

Consignee
Reporting!Ofﬁcer!
qfach/RafEar

Additional
Requirement/

Number of
event to be
organized

110002,FDA Bhawan near Bal
Bhavan, Kotla Road, New Delhi

Buyer Added Bid Specific Terms and Conditions/sa g st 7§ fae # AW

1. Experience Certificate for the supply of the same to any Govt/ PSU/ any renowned private organisation

along with Supply/ Pu rchase Order.
If the agency is registered under MSME or NSIC, then EMD exemption certificate needs to be enclosed.

Generic

OPTION CLAUSE: The buyer can increase of decrease the contract quantity or contract duration up to 25
percent at the time of issue of the contract. However, once the contract is issued, contract quantity or
contract duration can only be increased up to 25 percent, Bidders are bound to accept the revised

quantity or duration

4. Service & Support

AVAILABILITY OF OFFICE OF SERVICE PROVIDER: An office of the Service Provider must be located in the
state of Consignee. DOCUMENTARY EVIDENCE TO BE SUBMITTED.

5. Forms of EMD and PBG
Bidders can also submit the EMD with Account Payee Demand Draft in favour of

senior Accounts Officer, Food Safety and standards Authority of India

payable at
New Delhi

Bidder has to upload <canned copy / proof of the DD along with bid and has to ensure delivery of hardcopy
to the Buyer within 5 days of Bid End date / Bid Opening date.

6. Generic

Bidder financial standing: The bidder should not be under liquidation, court receivership of similar
proceedings, should not be bankrupt. Bidder to upload undertaking to this effect with bid.

7. Buyer Added Bid Specific ATC

Buyer Added text based ATC clauses

1. The office of the bidder must be located within 25 kms of the Sam Manekshaw Auditorium, Delhi Canton

ment, New Delhi, 110010.
2. The bidder must have past experience of organizing event in the Military Auditoriums under the Ministry

of Defence.
3. If a bidder fails to attend the Pre-bid meeting. Then the bidder is liable to be disqualified.
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Separate envelopes,

5. No advance payment will be made. Payment will be made only after submission of bills post organisatio
n of the event,

6. The quantity indicated in the Scope of work is only estimated and indicative and the bills shall be raised
and payment shall be done only as per actual,

8. Past Project Experience

Proof for Past Experience and Project Experience clause: For fulfilling the experience criteria any
one of the following documents may be considered as valid proof for meeting the experience criteria‘a.
Contract copy along with Invoice(s) with self-certification by the bidder that service/supplies against the
invoices have been executed.b. Execution certificate by client with contract value.c. Any other document
in support of contract execution like Third Party Inspection release note, etc.Proof for Past Experience and
Proj_ect Experience clause: For fulfilling the éxperience criteria any one of the following documents may be
considered as valid proof for meeting the experience criteria:a. Contract copy along with Invoice(s) with
self-certification by the bidder that service/supplies against the invoices have been executed.b. Execution

certificate by client with contract value.c. Any other document in support of contract execution like Third
Party Inspection release note, etc,

9. Buyer Added Bid Specific Scope Of Work(Sow)

File Attachment Click here to view the file.

Disclaimer/mfrm

Authority in Buyer Organization, whereby Buyer organization is solely responsible for the impact of these clauses
on the bidding process, its outcome, and consequences thereof including any eccentricity / restriction arising in
the bidding process due to these ATCs and due to modification of technical specifications and / or terms and

conditions governing the bid. Any clause(s) incorporated by the Buyer regarding following shall be treated as
null and void and would not be considered as part of bid:-

1. Definition of Class | and Class Il suppliers in the bid not in line with the extant Order / Office Memorandum
issued by DPIIT in this regard.

2. Seeking EMD submission from bidder(s), including via Additional Terms & Conditions, in contravention to
exemption provided to such sellers under GeM GTC, i

3. Publishing Custom / BOQ bids for items for which regular GeM categories are available without any
Category item bunched with it.

Creating BoQ bid for single item,

Mentioning specific Brand or Make or Model or Manufacturer or Dealer name,

Mandating submission of documents in physical form as a pre-requisite to qualify bidders.
Floating / creation of work contracts as Custom Bids in Services.

Seeking sample with bid or approval of samples during bid evaluation process.

Mandating foreign / international certifications even in case of existence of Indian Standards without
specifying equivalent Indian Certification / standards.

10. Seeking experience from specific organization / department / institute only or from foreign / export
experience.

11. Creating bid for items from irrelevant categories.
12. Incorporating any clause against the MSME policy and Preference to Make in India Policy.
13. Reference of conditions published on any external site or reference to external documents/clauses.

14. Asking for any Tender fee / Bid Participation fee / Auction fee in case of Bids / Forward Auction, as the
case may be.

©®No v a

this bid, they can raise their representation against the same by using the Representation window provided in
the bid details field in Seller dashboard after logging in as a seller within 4 days of bid publication on GeM. Buyer
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is duty bound to reply to all such representations and would not be allowed to open bids if he fails to reply to
such representations.

This Bid is governed by the General Terms and Conditions/arai=a &y 3t d, conditons stipulated in Bid and
Service Level Agreement specific to this Service as provided in the Marketplace. However in case if any condition
| specified in General Terms and Conditions/@rarea fawa it ot is contradicted by the conditions stipulated in
Service Level Agreement, then it will over ride the conditions in the General Terms and Conditions.

In terms of GeM GTC clause 26 fegarding Restrictions on procurement lrom a bidder of a country which shares a land border with India, any bidder from a country which
shares a land border with India will be eligible to bid in this tender only if the bidder is registered with the Competent Authority. While participating in bid, Bidder has to
undertake compliance of this and any false declaration and non-compliance of this would be a ground for immediate termipation of the contract and further legal action

In accordance with the laws./otd 1 Hid=g At & We 26 & HeH F s d @y R den wan H@ aQ U » @z § wie
| o ufday & w@ay & o & @y H{R Ao wen S ad du w A i asy gy @fae A s & & oo sl g e
5 dg fas & aren wetd wiged & oy ushigpd eifae & e A @Ey e @ sue Hguad axal g iR g o
I B fRU S @ SEE WAWHA F A W HGIY B dcalel TAE A M B & G JA B Hieged diard
YT g9

---Thank You/g=aarg---

i e = T
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Scope of Work and Financial Bid Pro-Forma (Global Food Regulators Summit
2023) for two days (20" and 21* July 2023). Rates to be quoted for two days
cumulative.

rSr. Particulars Qty | Rate Amount
No._ _
i Digital video Camera With Camera Man 4 =g
2 Wired Cameras and 2 Wireless camera
a with range of 1000ft
2 Still Photographer with HD camera 12
3 P3 LED Wall Size - 24*10 ft with 4 ft riser |1
| and masking
4 P3 LED Wall Size - 108 ft with 4 ft riser | 1
and masking (Alongwtih Carpet for
I flooring) b
5 Stage Monitor 50 inch with stand and 2
= masking
) Video Mixer: Minimum 6 input with 1
inbuilt recorder .
7 Live Streaming: Live Streaming encoder 1
with backup for streaming on 10
Simultancous Channel
8 Video Conferencing: VC Setup (Two way | 1
communication) &
9 Audio Setup: 4 podium mikes, 10 table top | 1
mikes, 6 wireless handle mike, 2 Lapel
Mikes, 6 Speakers with base, 2 [BL eon
One speakers and Digital Audio Mixer
with 32 Channel and Audio Distribution
box with 20 Channels
10 | Internet: Channel btmding Router with 1 5 5
minimum 30 mbps speed for back up
11 | MP4 Recorder ! 1 04
12 Four sided Gate Digital Flex Print with Iron | 03
= Frame Size 16x10 ft B _ o
13  Zorawar Hall Side wing Panel Size 14x4ft | 04
14 Digital Print with Matte Lamination 05
| Podium Logo Size 3x3 Ft- | §o
15 Directions Panel Size 6x3 Ft 1S
16 Registration Panel behind the Registration | 02
v counter size 10x6 Ft 4 o - il
17 | Alighting Point Branding Hoarding Size 03
| 20x10 : -
18 Direction board size 20x10 B 04
19 Welcome Hoarding size 16x10 | 04




20 | PollBarnding panelsize 6x3ft |21 | ———
21 | Welcome Panelsize3x6ft |00 | |
22 Professional Ushers wearirETra_ditz)n_a_l E TR o e
| Saree

23 Flé\:ver Arr;gements front_of‘%_[)_ies__' B TR S e

Maximum- 16 ft w x 2 ft H, Flower Bunch
on the Dias & 2 podium and Garnishing of
. jlamplighting ==

2L ocoim/EdibitionStalifsme ) (3R |- ] e
JOTA Amoubt qugted focali i taciliiens s

Note: Quantity indicated above is only estimated and assumed. The actual quantity may
vary and the payment and bills raised shall strictly be as per actuals.

The bidders shall submit the financial bid strictly as per the above format. Failure to do <o
shall render the bid liable to be rejected.

i
b

The Event is to be held on 20-21° July 2023. So all these arrangements are to be made for
regular two days and a rehearsal for the same event will be done on 19" July 2023. So, all
the Camera, IT and other arrangements shall be kept ready by the vendor on 19" July 2023
as well, for rehearsal and preparation purposes.
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